SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insoivency and Bankruptcy Board of India

(Voluntary Liguidation

OR, TION

RELEVA

Process) Regulations, 2017]

OF. THE STAKEHOLDERS OF

ADVISORS PRIVATE LIMITED

NT PARTICULARS

Name of Corporate Person

SANJEET ADVISORS PRIVATE LIMITED
(formerly known as Tab Capital Private Limited)

2. |Date of Incorporation of Corporate 31st December, 1981
Person
3. |Authority under which Corporate Person | Registrar of Companies, Pune
is incorporated /registered
4. |Comorate Identity Number / Limited U70200PN1981PTC226620
Liability Identity Number of Corporate
Person
5. |Address of the Registered Office and Office No. 36, Royal Towers, 4th Floor, P No 45, S No.
Principal Office (if any) of Comporate Lohgoan Viman Nagar, Pune - 411014, Maharashtra,
Person India
6. | Liquidation Commencement date of Monday, 22nd January, 2024
Comorate Person
. |Name, Address, Email Address, Name: Mr. Pramodkumar R Ladda
Telephone Number and the Registration | Official Address: Office No.106, First Floor,
Number of The Liguidator 55 Sukhniwas, 15th August Chowk, Mangalwar Peth,
Pune - 411011, Maharashtra, India.
Registration No.:
IBBI/IPAOOZ/IPN00694/20182019/12148
Emall: csladdaji@gmail.com
Moblile No.: +91 9595 27 1145
8, |Last Date for Submission of Claims Wednesday, 21st February, 2024

Notice is hereby given that the Sanj
Capital Private Limited) has comme

2024

The stakeholders of Sanj
Private Limited) are here
February, 2024 to the lig

The financial creditors shall submit th
stakeholders may submit the proof of

Submissiqn»of',falsé or isleading pro
S /"~ PramodkumarR Ladda M
Date: 24th January,‘2 024  Insolvency Professional \ -

Place: Pune 2

RegnNo.:

eet Advisors Private Limited (formerly known as Tab
nced Voluntary Liquidation on Monday, 22nd January,

eet Advisors Private Limited
by called upon to submita proof of their claims, on or before 21st
uidator at the address mentioned againstitem No. 7.

eir proof of claims by electronic means only. All other
claimsin person, by post or by electronic means,

ofs of claim shall attract penalties

(formerly known as Tab Capital

IBBl/lPA-OO2/IP—N00894/2018-2019/12148
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WEDNESDAY, JANUARY 24, 2024

POSSESSION NOTICE CB BANK

Ipowers conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules,
2002 issued a demand notice on below mentioned dates calling upon the borrowers (Borrower's and
Co-Borrower's) to repay the amount mentioned in the notice as detailed below in tabular form with
further interest thereon from within 60 days from the date of receipt of the said notice.

The borrower and Co-Borrower having failed to repay the amount, notice is hereby given to the
borrower, Co-Borrower and the public in general that the undersigned has taken possession of the

section 13 of Actread with rule 8 of the Security Interest Rules 2002 on this 23-01-2024.
The borrower, Co-Borrower in particular and the public in general is hereby cautioned not to deal with

to the charge of the DCB Bank Ltd., for respective amount as mentioned here below.The Borrower's
attention is invited to provisions of Sub-section (8) of Section 13 of the act, in respect of time available,
to redeem the secured assets.

The undersigned being the authorized officer of the DCB Bank Ltd., under the Securitization and|
Reconstruction of Financial Assets and Enforcement of Security Interest (54 of 2002) and in exercise of

property described herein below in exercise of powers conferred on him under sub-section (4) of]

the property (Description of the immovable Property) and any dealings with the property will be subject

Demand Notice Dated. 18-03-2023.

Name of Borrower(S)
and (Co-borrower(S)

MRS. ANITA ASIT BADAVE.
MR. ASIT KAMALAKAR BADWE

Loan account no. DRHLJMR00485502

Total Outstanding Amount
ason

Rs. 17,93,810/- (Rupees Seventeen Lakh Ninety-Three Thousand Eight Hundred Ten
Only) is due as on 23-01-2024 exluding interest and FC charges.

Description Of The
Immovable Property

All that piece and parcel of the property Residential Flat No. A-4 on
the Ground Floor admeasuring area 470 Sq. Ft. equivalent to 43.66

Einanca Limilced

Raegd. Offica:- Bth Floor, Antriksh Bhavan, 22, K G Marg, New Dalhi-110001.
Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com
Kondhwa Branch :-360, Filth Floar, Maral Vista, 5.no 5RBA=598+5034, Sahney Sujan Park, Lulla Magar, Pune, Maharashira = 411040,

Kharadi Branch :-Third Foor, Ganlazmi Complex, Servay no. 08, Hadapsar Kharadi Bypass Road, Kharadi, Pune, Maharashtra-411014,
Pimperi Chinchwad Branch:-0fice Mo 302, 2rd Floor, Gheewalka complax, Station Road, Chinchwad, Pune, Maharashtea - 411019

@ pnb Housing

Vie, tha PNB Housing Finance Limited {hereinafer refermad (o s ‘FHEHFL'AE[EI-:I esued Damand nolice LVs 152} of Chapler 1l of the Securization &

commitied by you in the payment of in

chames, fail

ong or mare

-.I*.:n: Lil Lher vt of publication of the rolice [or sale-of the securad assets by public awction,

NOTICE UNDER SECTHON 13(2) OF CHAPTER |l OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE 3(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE

Reconstrucsion of Financial Assefs and Enforcement of Security Interest Act, 2002. The said Demand Notice was issued through owr Authorized
Officer to 2 bedow mentioned BorrowersiCo- Borowen' Guaraniors snce your aocount has bean classified as Mon-PerformingMPA) Assels as per the
Reserve Bank of Inda/ Naticnal H‘.'Ilﬁf;“EE-Elr!h guklelings dus fo mu—ipammlﬂr instaiments’ inferast. The condents of the same are the dalaulls
i of instaiments of principals, inlerest, ste. Furher, with reasars, wa befieva thal you are evadng the service of

Demand Notca hence we are doing this Publication of Demand Nofice which is alsa reguired LIS 13(2) of the said Act. You are hereby called upon o
pay PNBHFL within a perod of 60 Oays of the dase of publcation of this demand nolice the aforesald amaunt along with up-to-date inerest and
which PHNEHFL wil fake necessary aciionimeasures under all or any ol the provisions of Section 13(4) of the said Act, againslall or any
or fhe sacured sssats including 1aking possession of e sacured assats of e bormawers end guaranbars. Your kind gitenbion s imvited
Erﬂ'ﬂslms of sub-Sechion {3) of Saction 13 of the ofthe Sacuritizaion and Raconstruciion of Financial Assets and Enforcament of Securily interest Aci,
002 where under vou can fendenpay the entire amount of outstanding dues together with all costs, charges and expenses incurmed by Se PRB HFL

irsiling quatalicns, lander rom publc or by privale ealy.
THER. you ara prohiiled Uis 1301 3} of the said Acl from trensferming esther by way of sale, lease o in any otherway the sloresaid sscured assals,

§r.| 4L00 Name/ Address of 5wl | property jes) | Dateof Amount O/s
Account Addmiz ol Demand as on date
Ka. Ha, Borrower and Co- Borrower(s) Garattee Mortgaged Hotiea &
1.| HOWEN | Borrower MrWijay Prathad Jadhav & Co-Borrower Ms.| MA Flal Mo 402, 5 Mo | 16-01-2024| Fs. 736235828 (Rupesas
DV 1220 | Vaishali Vijay Jadhay- Fiai Ho 407, S No2st Wing & 4ih 256, Wing 8 i Flace, Seventy Three Lakh Sidty
Floar Belleza Maar Alive Finass Gymn, Hadapsar, Puna, Belleza, Mear Alwa Two Thousand Thres
(B446ET, Irl::h.-bﬂ':lﬂ-ﬁ F'& E-Emarth 1I'-¢n {I-?a 01 'éallll:n_I ?:'-'EshmT Filness Gym, Hundred F.ﬂ%Eigl-n&
Eglety Urd LCeporaiin nrar Ha L8, . k2 3 i
B0, | e B T T Flocr Bl ol e Wt i Iwerty ki Baieg

Wondhwa | 236 Malwadl Road, Hadapsas Pune, Manarashira, 311028 aniy)as on 16-01-2024

PUBLIC NOTICE

ROTICE is hereby grean thal Swanand Shankar Dhakane and Archana Swanand Dhekane
ane the cwners of property beanng Flat Mo 1, Ground Floon, 5. Ko, 1213, Vadgaan Budnuk, Pune -
411 D41 {Hereinafler calied and / refiered 1o as "the said flat™) and thal they have stimispaced
e folowing onginal document daed 19.05.2012 executed by LTt Hrishikeash Vanak in favour of
Swanand Srarkar Dhekane and Archana Swanend Ohakane, registerad 21 Sr No. 42632012,
alangwith Index Il and registration receipd thereof. They have also ladged Informatian sbout the said
Icess 4o the pelice vida Complamt Me. 11092-2024 daled 21.01.2024 with warje Mabwadi Polica
Statan. Al persan's having any claim aganstof in respest of he said Proparly of ksl dooumaen
hiowsoever are hereby requested to T!III“fj' the same m wikng bo mens wih supparin
decumeniary evidence at fhe address menticned herein hefow within 7 days from the date hereos,
failing whech the claim ar claims, & any, of such person or parsons will be corsidered o heva been
warsad andiar abandonad and my Sient shall procaed with any further IransacSon's wilh raspect 1o

e said Nad,
Amod J. Deo, Advocate

Puna
Drake: 23.01.2024 240, Shaniwar Path, Mesr Ombkanesiwsr Temple, Pune = 411 030

Janata Sahakari Bank Ltd., Pune

(Multi State Scheduled Bank)
Head Office ; 1444, Shukrawar Peth, Thorale Bajirao Raod, Pune - 411002

ERLPA00E IP-NO0EE 20T 82005 15148
Email; cslaccajggmeal com

Maobile Mo +534 5605 27 1145

||L5_|tost Date for Submisson of Ctams | Wednesday: st Februang 2024

Motice is heraby given that the Sanjeet Advisors Private Limited [formerdy known as Tab
Capdtal Private Limited} has comrmenced Voluntary Liquidation on Monday, 22nd January,
2024

The stakeholiors of Sanjeet Advisors Private Limited (formerly known as Tab Capital
Private Limited) are haraby called upan [osubmil & proat of their Slaims, on o belore 2151
Febauary, J024 to the llquidator &t the address mentioned agalnst fem Mo, T

Thea financial creditors snakl submit their proot of claims by electronic meaans only. Al others
stakanoldars I'I"-E:|I'E|IJIIII'I'|-1. the procfof claims in parsan, by postor by electronic means.

Subrnission of false or mislieading proafs of claim shall attract panaltias.

Pramodkumar B Ladda

Data: 24th lanuary, 2024 Insolvency Professional

L Place: Puns

Regn No.: IBBI/IPA-002,/1P-NOOED4,/ 2018-2019,/12148

THE OFFICE OF THE RECOVERY OFFICER

MAHARASHTRA CO-OPRATIVES SOCIETIES ACT 1960, Act 156, Rule 1961, Rule 107.

b 411027 Al at Cio Andl Bharade Sr Mo 199 Yoga Sockety,
Bashind Datta Mandir, Kalasgaon Al

) andi Road,Dighi Camp,
Pune, Maharashira india 417015

['s.[HourPU

Ramchandra T

te & Co-Borrower
% Con NA

Barroy Fial Mo 10,204 Fioor, |16.01-2024 Rs. 2127008.15 {Rupess

Borrowsar Ms. Leena }
N/0319/6 Mr.Alash Ramehandra The Suman Vinar, & Mo Twanty One Lakh Twenty

Enterprisas~ Flat Mo 102nd FloorSuman Ve 5r 182713, Kalra, wwan Thousand Wi
61036, | T4/2[73, Kairsl Pune Maharashira 411046, & S Na 18 Flat No Pune, Mahamshira, S T iy}
B.O 10 Suman ViharLara No B Sukhsagar Nagas Parl 2 Mear 411046 16-01-2024
| Arnkika Swees Mart Kairsj Pure, Maharashira India 411046 & 50N T
Pune | Rubia Enlerpirses Pl ba 10 S No 18273 Suman Viar,
Sukhsagar Mapar Kelraj Pune, Meharashira, india 411046
i9.| NHL/KRD| Borrower Mr.Sanjaykumar Yashwant Deshimukh & Co-| ya | St Mo(2Lower 1ye ny.og24| Rs, T202803,96 (Rupees
1A 018/59 Borrower Mr. Chetana Sanjay Deshmakh & Co-Borrower Cround Fioor st | 1001 20 Saventy Two Lakh Two
Yashwant Engineering Works- Flat Nol7 410 12 Ishwar Knna Aparimen Nr Thousand Eight Hurdried
0835 & : ! g Fun
Krupa ks, Mr Pasodva Vithoba Mandr Budhwar Path Tiranga Hotel, Budrwar Ninety Thrae and Ninesy
NHL/KRD| Fune, Mn,411002 & Flat No 08, Thid Foor lswan Knpa, Feth, Fune, Mr 411002 4 Six Passa oniv] &5 on 16-
l1079/74] Near Tiranga Hotel Buchwar Peth 5 No 410 To 412, Buckaar Fiat o 08, Thind Flcer nf‘ %i
ga7z |Path Pung, Mi411002 & Slore No 02, Lowar Ground Floor, Ishwan Knge. Mear -2
B.0. Fshwari I'Z'LEH ariment Mr Tiranga Hotel Budnwar Peth Tiranaa Hotel Budrwar
x| Pune. Wb, ashwanl Engrsamm ks, Mo 410 To 49
Whoragi | Eune. Mh.411002 & Yashwanl gwmﬂaf Pein & Mo 410 To 412
radi | Budhwar Peth Pune. Mahareshira, India 4 1100 Hudhwar Peth Funes
Wéaharashirs 411002

Place: Pune, Dated: 23.01 2024 Authorized Officer (Miz PNB Housing Finance Ltd.)

C\0 THE SHIVKRIPA SAHAKARI PATPEDHI LTD. Munivrat Avenue, Second Floor,
Shivaji Road, Swargate Corner Pune- 411002, Phone 020 24488056,

FROM "Z"
[See sub-rule [11 {d-1)] of rule 107]

POSSESSION NOTICE FOR IMMOVABLE PROPERTY

Whereas the undersigned being the Recovery officer of the MR.
Vishwanath Bajirac Dhapate under the Maharashira Co-operative
Societies Rules, 1961 issua a demand notice date 23.01.2023 calling upon
the: judgment delbior
Mr. Chandrakant Tukaram Kudale (o repay the amount mentionad in tha
nofice being Rs. 32,43,256/- (Rs. Thirty Two Lakh Fourty Three
Thousand Two Hundred Fifty Six Only) with date of receipt of the said
notice and the judgment debtor having failed to repay amount, the
undersigned has issue a notlce for attachment date 18/01/2024 And
alfached the property describe harein balaw.
The judgment debtor having failed to repay the amount, notice is hereby
given o the judgment debtor and the public in ganeral that the undersignad
has taken symbolic possession of the property described herein below in
axarcise of powers conferred an himiher undar rube 107 [11 (d-1)] of the
Maharashira Co-operative Societies Rules, 1261 on this 18 Day of January
of the year 2024,
The judgment debior in particulars and the public in general is hereby
caulipned nol o deal with the property and any dealings with the property will
be subject to the charge of the Recovery Officer Mr. Vishwanath Bajirao
Dhapate For AnAmount Rs. 32,41,183/- (rs. Thirty Two Lakh Fourty One
Thousand One Hundred Eighty Three Only) and interest thereon.
Description of the Immovable Property
Survey No - 25, Hissa No — 1AM B3, Near Ranmala Agro Tourism,
Kodare Fram, Vadgaon Kh. Tal - Havell,
Dist - Pune - 411041 (area - 2R 3246 5q. Ft Approx)
Bounded By.

OntheNorthby :-  Propertyof Mr. Khanse,
Onthe South by - Property of Mr. Kudale.
Onthe Eastby :-  Properyof Mr. Kumbharkar,
OntheWestby -  Properiy ol Mr. Laigude.

(MRE. VISHWANATH BAJIRAOC DHAPATE
Recovery Officer
Maharashtra co-op. Socity Act. 1960
Sec 156 Rules 1961 Rules 107

Date :- 18.01.2024
Place :- Pune

Asset Recovery Branch
2Te/286 Kilachand Mansion
Kalbadevi Main Road, Kalbadewvi
Mumbai, Maharashtra 400002.
Phone Ne. TT10001855
Mail : headarbmumbaii@kvbmail.com

Karur Vysya Bank

E-Aucticn Sale Motica for Sale of Immovabls Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Inferest Act, 2002
read with proviso to Rule 9 (1) of the Security Interest (Enforcement) Rules, 2002,
MNotice is hereby given 1o the public in general and in paricutar o he Borrower ()
and Guarantar (s) that the below described Immavable property
mortgaged/charged to the Secwred Creditor, The Kaner Wysya Bank Ltd, the
conslructive possession of which bas baen faken by the Authorised Officer of The
Karur Wysya Bank Lid., Secured Creditorn, will be sald on *As |5 where i3, “As is
what 8", and “Whatever there " on 20022024 for recovery of Rs
22,01,116.69 (Rupees Twenty Two Lakhs One Thousand One Hundred
Sixteen and Paise Sixty Nine Only) as on 05.01. 2024 with inferes] and expenses
therecn from 06.01.2024 due to the Karur Wyaya Bank Lid, Secured Creditor from
the borrower Sri Raj Kumar having address at S.Mo.73, Flat Ma. 3, B Wing,
Prathmeshapartmant, Mear Narayardham Mandir, Pune, MaharashiR -4 11046
Whiereas the undersigned has decided to put up for E-suction of the immovable
propertias, offers are inviled by way of E-Tender for purchase of the following
assels on "AS 1S WHERE IS7, "AS IS WHAT 13", AND "WHATEVER THERE 13"
basis.

DESCRIPTION OF THE IMMOVABLE PROPERTIES AND OTHER DETAILS
&r No Property Details Reserve Price| EMD Amount

1 | &M that piece and parcel on Residential Flat Rs Rs
Mo, 01, Ground Floor, Wing - A, “Srushti™, Sy 16,785,000~ | 1,67,50-
Mo, 46, Hissa No. 48/65 and 26/27, Oid Sy No,
a1, Tilekar Magar, Behind lskon Temple, OFf
Katraj Kondhwa Road, Mouje KondhwakBk,
Tal, Hawvedi, Pume-411048 standing in he
name of Mr. Bajkumar, bullt up area 4323
sqmit

For detailed terms and conditions of the sale, please refer to the link provided in
our Bank's! Securad Credilos's wabsite e wena KvbocodiniProperty Uinders Suction
also at the web portal https:/kvb.auctiontiger.netiof the service provider,
Mr.Pravesn Kumar Thevar, Mobile no. —0722TTEE2E/6352634834, Mail id :
pravaen. thevaniiauctiontiger.nat
Statutory 15 days' Notice under Rule 9(1) of the SARFAESI Act, 2002

The borrowers and guaranton's are hereby nofified to pay the dues as mentioned
abowe along with up o date interest and ancillary ezpenses bafore the date of -
Apsction, falling which the Schedule propery will be auctioned/sold and Dalance
dues, if any, will be recovered with inlerest and cost.

Date ;23.01.2024
Place : Mumbal

Sdi-
Authorized Officer
The Karur Vysya Bank Ltd.,

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Q SAMPADA SAHAKARI BANK LTD. PUNE

H.0.: 717, Bubbwear Peth, DIC Bldg Pune 4002, Phe 030 - 28856084724453708, E-mail :?Ea:luﬁi:a@m:ajabank.mrn
Waebsite | www.sampadabanki com Branch : Chakan Vishal Park Old Nashik Raad Chakan Tal. Bhed Dist Pure 410501, Phe: 02135« 248733

Sale Cum Auction Notice- 4 for Sale of Immovable Property

Sale Motice for Sale of Immovable Property under the Securitization & Reconstruction of Financial Assets & Enforcement of
Security Interast Act 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules 2002

Motice is hereby given fo publicin general and in particular o the Borrower(s), Lega! Heirs: and Guarantors and Morigagor that the below
mentioned Immovable property mortgaged’ changed(Secured Asset) to the Secured Creditor which is in the Possession of Authonsed
Officer of the Sampada Sahakari Bank Ltd Pune, 717 Bubhwar Peth, DIC Bidg Pune 411002 under the Securilization &
Reconstruction of Fmancial Assats & Enforcement of Security Interest Act 2002 within the meaning of section 1312, will be sold on " As
is where Is As is what is &nd Whatever there is And Without Recourse™ for the recovery of Rs.15,78,782)- [Rs Fifteen Lakh
Seventy Eight Thousand Seven Hundred Eighty Two Only) as on 311212023 slong with fulure interest and ofher charges |
expenses cost due to Sampada Sahakari Bank Lid Pune, Chakan Branch, Dist. Pune from Borrower,

Wame of the Borrower, Guaraniors. the cetails and full description of the Property |Reserde price, and Date, Place & Time of Auction is as
under.

Mame of the Borrower, Guarantors Location & Details of the Property | Reserve Price | Daie & Place of Ruclion & Time
Borrower and Legal Heirs All that piece and parcal of property - Rs. Date
Smt. Tara Sudam Nagare Flat No.9, admeasuring 547 Sqfts.| . 0o OBI0Z(2024
AIP- Wasadi, Taluka- Kannad Dist Awrangabad | § o, 50,83 Sq.mtrs. situated on Third il
431154 flogr in the 'A’ wing of the building Rs Time
Kum. Magare Karan Sudam KumNagare|named as 'Bramha Apartment’| giouen 12,00 B.M.
Dinesh Sudam Constructed on 1) C.T.5. No. 668 is Lakh
[Legal Hear of Late Shri. Nagare Sudam Bajirac] | having the area of 173.8 Sq. mirs. 2) Fifty Venue ;
AP-Wasadi, Taluka- Kannad, C.T.5. No. 669 is having the area of|  Thousand Sampada Sahakari
Disl-Aurangabad 431154 83.7 Sq.umirs.3) C.TS. No. 670 s Oy} Bank Ltd., Pune,
Guarantors 1) Mr. Jadhav Sanjay Eknath having the area of 1259 Sq. mtrs. Head Office,
Flat Mod, Ganesh Darshan, Brahman Ali|jaying and being siuated at village T17, Budhawar Peth
(Chakan Taluka Khed, District Pune~410501 | Chakan, Tal. Khed, Dist. Pune within the Ganesh Road
2) Mr. Jadhav Umesh Manohar liits af Zilla Parishiad, Pune and Nagar Fune 411002
Agarkarwadi Ambethan Chakan Tal, Khed, Dist. | Parishad  Chakan, Tal Khed, Disl
Pune —470501 Pune.

STATUTORY 15 DAYS SALE NOTICE UNDER SARFAESIACT, 2002

The Borroweris) / Mortgagors)tGuaranor(s) & all ather concerned parties herein above are hereby caufioned fo cosa the loam account
before the date of Auwction, failing which the Propery will be asctioned on the date mentioned above and balance if any will be
racoverad wilh interast and cost from you.

Encumbrances, knownio theBank: Stabulory dues like Properly Taxes, M5EB charges Society charges ale. ba ascartainedby the
prospeciive purchasers)

* Whenever applicable, it is responsibility of buyer of Secured Asset to deduwct tax a1 source {TDS)of i 1%0f the tofa! sell consideration
on behalf of the resident owner(selier) on the iransfer ofimmovable property having congideration equal 1o Rs. 50 lakh and above and
daposit the same with proper authonty we 18414 of Income Tax Act

* The particulars in respect of the assets specfied herein above have been stated to the best of the information of the undersigned, whao,
however shall not be responsible far any ermor, missiatement or amission in the said parficulars, The prospeciive endersrs are,
therefore, requested ko check up in their own interestthese and other detais before submitting the fenders.

Terms & Conditions: -

1] Saleis subject o the terms & condflions incorporated in this adverdisameant and in the prescribed Tender Form, Furber details of
the Secured Asset and Tender documents oblained from the office of Sampada Sahakari , Bank Lid., Pung, Haad Office, 717,
Budhwar Peth DIC Bldg Pune 417002 or Chakan Branch Vishal Park Qld Nashik Road Chakan Tal. Khed Disi Pune 410501 within
working hours of any working day on payment of Rs S000- per form # GST Applicable

2] Date and Tirme of Inspeclion of the praperly under sale : On0d 022024 to 07.02.2024 [Except Bank Holidays) between 11.00 am
fo 5.00 pm. with prior appoiniment with Chakan Branch

3 Sealed Tenders, in the prescribed Tender docurnenis afong with  10% of offer amount towards EMD by DOVPO drawn on
MNationalized ’Scheduled Bank payable at Pune should be deposited at Head Office, Sampada Sahakarni Bank Lid., Pune, Head Office,
717 BudhwaPalh DIC Bldg Pune 411002 on before 11.00 A.M of 08.02 2024 along with K'Y C Documanls,

4] The Tenders below Reserve Price or nof accompanied with EMD shall be Irealed as invalid and shall accordingly being rejected. The
EMD will be refunded to the unsuccessiul bidders immediately on completion of auction process. The fenderers will not be entiled fo
claim any interest if the refund of EMD is delayed for any reason, whatsoever and no further communication in this matier will be
antertained.

5] Tenders will be opened at Sampada Sahakan . Bank Lid., Pune, Head Office, 717 BudhwaPath DIC Bidg Pune 4110021 31 12.00
F.M. on 08.02.2024

€] The Tenderers will be given an opportunidy to increase their offers after opening of tenders, at the discrefion of A.0. Tenderers are
tharafora, advised 1o ramaln prasant thamsebves or throwgh their duly authorized reprasantativals).

Tl The barrower's | Guaranior's | Mortgagor /Property Owner's and respective Tenderars or their authonzed reprasentatives, may
remain present &t the time of opening of the tenders,

8] Thebormower/guaraniorsiowner of the secunty may, ifthey 3o desire, give hisfherftheir bids or sponsor the best possible valid offer|s)
for the secured assets offered by sale provided they follow the terms and conditions of sake are duly complied with.

4} Slalutory dues like Propesty Taxes, MSEB charges Sociely dues, transfer charges ebe. Should be ascertained by the prozpective
purchasers)fenderar and same shall be paid by purchaser prar be execidion of the sale carlificala.  The slamp duly and regisiration
charges keqal charges asapplicable in respect of the sale cerificate to be executed shallbe the paid by the purchaser alone

10) TheA Q. ofthe Bank reserves its right to accept or rejact any or all offers without assigning any reason and in case a8 the offers are
rejected, it shall be at the discretion of the A.0 to cancel the auction proceading for any reazon and return EMD submitted and
Sampada Sahakan Bank Ltd Punerwill notemertain any claim or reprazantation in that regand from the Biddes.

11] EMD of Succassiul baddar shall be adustad toward sale proceed and requined lo deposil 26% of the amount of sale price (ncluding
the amount of EMD) mmediately |.e on the same day or nof later than next working day and balance T5%r within 15 days or such
extendad period as per proviso Rule? (4 failing which the amount paid shall be forfeited.

12] The Authorized Oficer is nod bound o acoapt the highest offer or any or all offer and reserves its ight to acceptor reject any or all the
tendars withoul assigning amy reasons theraol. A0, resanas 15 righl to hold futher auction al thase or other modified terms or
conditions.

13] Dispute, fany, shall be within the unsdiction of Pune Gourls / Trbunals

Sdl-
Authorised Officer
Date - 24.01.2024 Under SARFAES] Act 2002
Place : Pune Sampada Sahakan Bank Lid., Puna

financialexp.epapr.in

Sq. Mtrs. Built-up in building No. 2 of Vishrantinagar Building No. 2 2.| HOU/KR EIE_WDTW luérl';.ﬂmu??_ E@{Jﬂiiﬁ mlézl"r& E?Fz?ﬁ?fé HA F'Ea':'u]flﬂ E-E:l‘ﬂ :ﬂ 16-01-2024 “E[-Inﬂl?mfgkfl__uﬁﬁ Phone : 24453258, 2445325, 24452854 FAX 020 - 24453430
Cooperatve Housing Sy Limitd,SurveyNo.24Hisa .32 E;#'ﬂﬂ!lf Opima 1 nﬂ:p};ﬁm'g ul?d“ ral_Ll.E.{..:Et_1 éqgandné s Hel 'Is.% N 460,41 Seven, Thousny E'E‘{n Recovery Department: Salara Road Office - Sr. Mo. 891, Hissa No. Al1/2A, Near Rao Nursing Home,
Ingane Knura, laluka Aavell, DISt. Fune within the LImItS O 'I'H'ﬁp ulkling i, T, - ma ’ I ; n] 3 gl Kesrand, T i i L
the Pune Municipal Corporation and within the jurisdiction of the sub B.0. E_‘?*Edﬁesﬁr?_:;%wﬁ ﬁ.‘-'ﬁ@- .!T:r::lggﬂLT ﬁnHiat-:I. Ups Havell, Pume Hﬁ'}ﬂ;ﬂgai;';ﬁmﬁﬁ ?,';1"1 Pune-ﬂﬂ[ﬂr‘ﬂ Road, Bibavewadi, Pune 411037. PH. 020 2.44[|44441'44|}|].
Registration Haveli, Pune. (The SecuredAssets Kharadi | B Fiaharasni nda.d 1003 Lev apsar Maharashira-412207 16-11-2004 E Mail : ho recovery@janatabankpune.com Web Site © www janatabankpune.com
Date: 24-01-2024. FOR DCB BANK LTD HOWKR | Borrower Mr. Arjun Namdev Budhavant & Co-Borrower Building B. Tarh ; R, 2033966.62 (Rupees
Place: Pune. AUTHORISED OFFICER '.'1. DI/0518/ | Ms. Seoma Aﬁﬂn Budhwant - D15 Near Sameth Paica| " | Floor, 1007 Suburbia | T 0T 20A Tweanty Lakh Thi|"l|:|r'|'i'-l|e|':|g Sale of Attached Immovable Property
£ Eﬁfn' E%ﬁ%ﬁﬂrﬂﬁ'ﬁuﬁg :EEELEMEE"IHE%% F_-=.|:atFE, Gal':l Mo. 501 Thewusand Nine Hundred Wis.13 of "The Securitisation and Reconstruction of Financial Assets and Enforcement of Security
G068, 1dire] B, § : : i3 E ] i iz : "
: B.0. |(Part, Meuje Lonikand, Tal Havel Dist.Pune Maharashira- Lmi':a?ﬁ! it ik 5'“%-‘3?;: Epﬁlljy J&;:‘-EE'-W Intarajst Act, II!DE‘ and Ll_ndar Fh_JIe B (5)(c) 6 &9 (1) of .tha Security Interest (Enforcement) Rules of 2002
T - Kharadi | 12216 Alse_at - Pune Police Commissionerate, Dist Fune {This Advertisement is concise form of Proclamation of Sale H.O/ Legal Recovery/ Sec. Int | Sale
SCHEDULE | AT | enawad Folco, Chowly: Hadapsar ind Estaia Pune, Maharashira-412216 AEIEER /Warje/Magar T T/ Head Office/412/2023-24. Date : 23/01/2024
an“ A ; 3 HLIrFH E . : B =k L1 L L]
, orrower Mr.Prashant Balasaheb Pawar & Co- House Mo 1063, Plol - Rs. 2B98066.81 [Rupess On "As is where is Basis and Without Recouse Basis
PUBLIC ANNOUNCEMENT ¥ 8/55614 Borrower Ms. Shraddha Prashant Pawar - Plot No R 17, " Mo R 17 Mukiz Ta1:2828 Twenty Eight Lakh Mli‘]e.-j:,- { )
[Regulation 14 of the Insolvency and Bankruptey Board of india 9 B.O Hﬂ'“ﬂ}};ﬁrﬂmﬂﬁﬁpﬁ SHEENAon Al Lol Bunglow, Opp. Volksw Eight Thousand Sixy Six S.N.| Particulars Details
| {Voluntary Liquidation Process) Regulations, 2017) Pimeni Nmﬁiﬁnl No R {7 Muktal Bunglow, Opp Vilkswagen aﬁ? I'-'labilnal G_I._atla and Eighty Cne Two
' Py teried Gate, Dongar Vasti, Tal Khed, Mighoje Midc, Puna, il yash, \a Paisa onlylas on 1 | Borrower & Mortgagor |1)Mr. Magar Tukaram Tulshiram
FOR THE ATTENTION OF THE STAKEHOLDERS OF Chinchwad pif, 410507 Alse 8t~ Shr S-mdhr-'nayaﬂ a5t Food AP Khed,Nighoja Midc, 16012024 :
SANJEET ADVISORS PRIVATE LIMITED Mehakurge ingle, Opp \olkswagan Materisl Gate, Dongr Pune Maharesitrs, are Marigagorsa £M. MNAr Kol THRLAT
Wagh Mighaje a‘-can.PLrne.r?ahwsnb'a. India ﬁlilﬁﬁ 41050 Guarantors 3) Mr. Katkar Shrimant Shankar
n— _ RELEVANT PARTICULARS 15 | NHL/PU |Borrower Mr. Vinayak Dnyaneshwar Mokalkar & Co- Fiat Mo 33, 2nd Flocr, | 15-01-2024| Rs.3171974.82 (Rugess _ S .

1. [Mama of Corporata Person | SANIEET ADNVISORS PRIVATE LINMITED p- I'I.MELETI.-'E Barrower Ms. Dn:;antshwir Vitthal Mokalkar = O 33 A Buading MNo 0 Type 15-01-2024 Thirty One Lahh':E“.elf-lanry 2 | Details Of the Auction EFHEDULE | + All that piece and parcel of land bEEIHHg. Survey Mo. 38,
| o | ormerky known &5 Tab Captal Private Limited) 6365, mﬂﬁm E%E?ﬁﬂiﬂ? m“ﬁ:ﬂ“%ﬁﬁﬁﬁ%ﬂ?;ﬁ. DaEéL.l mn.;nﬁg%-r'cu Hﬂ:jrgdmslﬁam Nluzm Properties Hissa No. 2/2/14., out of that area admeasuring 00 H 1 Aari.e. 1000 sq. fis.,
| 2. |Date of ncomoration of Corporate st Decambar, 1981 B.O. |Indra Ma%ar. Dal‘armrl-:s'll;_nrﬁar (o Ogefative Housing Operatve Hosin , I'J-:IE hI ‘fEWF our i.e. 92.93 sq. mirs alongwith Row House construction area admeasuring

|Parson . Py | S8ty Bty S O3, Kiathitap, Eung My 151105, Acan oy Litilad S B anlylas of 16.01. 2034 1420 sq. fts., standing thereon, being and lying at Kinara Colony village

3. |Aartharfty under which Comorate Person | Registrar of Comparnses, Pune Puram Behird Eklavya College Pune, Maharashira, 41 0 Maharashera 411033 Rahatani, Taluka Haveli District Pune and within the jurisdiction of

|is incorpormied /registerd | §. HOU/PM/ Borrower Mr.Vishal Dilip Dayalani & Co-Borrowes Ms. Nita| wa | Buidng C25ih  [16.01-2024| Rs.1667874.03 (Rugeas Sub-registration District Hawveli, District and Registration District

4. |Comporate kertty Number / Limied | UT0200PNA981PTCZIB620 ﬂwmm Bahan Jadhav- Sur %.' Fiat Mo d,Sharad Park, Sr Flogr C2-506, Mantra Sixlen Lakh Sidy Seven Pune and within the local limits of Pimpri Chinchwad Municipal

pksrbandrideiptionbiieing No2£85 0 P Road Dav Punble School Ganesh Kind, Pune, Reskdency G.No.01.0 Thousand Eight Hundred : .
abilty identity Nurriber of Comparate 9, B.0. [Mh411007 & Buiding C2.5idh Flogr,C2-506 Mankra Voksvagon Bland Sac ity Four and This Corporation,and bounded as under:-
Laar . Pimpri | Beslden ._'i."vl':ll:-lil‘-.Cir:ui;;l Violksvapon Plant Chakan Midc %phakm,rd'ﬁuﬂham "'paigml-',';.,.mwn : On or Towards East- 20 Feal Road, On or Towards West - Property of

5. | Aeiess o e Wigistone CWfce ondt. | V20 20, il Tioweery, di Flouc 1 No 355, 5 Chinchwad mﬁ!&enﬁ,& Eﬁ%ﬁ&iﬁ%ﬁ? aﬁhlﬁ_a . r.Eit I Nighaje.Pune hah 16-01-2024 Shri Keshav Jyotiba Nakhate, On or Towards South- Property Sold to Shri

(Pt Cfion i of Comperate, - (ohapein Mvan Hagee: Puner 411003, Mehaes i, Besicr Rogr Hanexction P, Mrd1108 s ol Pics T 410501 india Katkar, On or Towards North - Property of Shri Kamble
| P e e e 15 T f—— : et yiLider iy g fland haod s HagenOpo Alongwith all appurtenances and easements annexed therelo and together
) Conporate Person 7. H[Il.l.-Flwg Ehmm-ar Eﬁvhmnummmhan%hﬂhmmsﬁ%ﬂmr HA '.n'l.'g E£T¥ Flm[iE- 16-01-2024 H_F. Hﬂfﬁa.ﬁu{ﬁu ﬂes with undivided share in the plot of land,right of use of common areas and

A | : - . Bha arl Chavan - n 3 Sal 1 Fé i i

7. |Name, Adcress, Ernail Adcress, | Name: Mr. Pramodkumar i Leoda B10/65838 1 e Ml Nager, W Woza Calege. Watrukia, Groers 5. hg 131/ o Thotsand Six fsacﬁt'eéj d a:ls 2 a""the ﬁ: MRS B ST At T?EB L'ghtmewg N

[Fabaphors Murmber ard the Registmemion | Offical Adovess: Ofice Mo 106, Fst Floo, 0, H.ﬂ_. %h.-amh Egk. F'm%.’mﬁ-jijjﬂﬁqﬂ '."n.‘.g E.!'u.r EE.-E-:;' E-BOY, Sa 1718, 131110172, W Hundred Sixty Three and c E LE Il : All that piece and parcel o ; and bearing Survey Mo,
Numiber of The Liguidetor 55 Subhnivwas, 156 AugLEE Chowk, Mangakwar Peth | Pimpi T;I;ﬂ:;h Gledrs.. | PULE-:-h_f_.‘*]FH.dE ll.i.li_m Btrrr_drwaﬂ. jﬂ;_:p:‘l},-..;ﬁaé,lrg!dmg Sixty Paisa anylas on 38,Hissa No. 2/214., out of that area admeasuring 00 H 1 Aar .e. 1000 =g
Fung - 41101 1. Mahasshira, indla, hinchwad Caneral insurance: Lid The Caphal 4m_FI-:u:rN§'!-r 0 F Boad, ,,hha,a;m ,,,,11!-,@5. 16-01-2024 fiz., i.e.92.93 sq. mirs alongwith construction standing therecn, consisting
Registration No. Mr Ashoka Hatal Vishal Nagar, Pimole Nilakh, Puna, Inckia of Ground + First Floor which total built-up area admeasuring 131,87 sq.

mirs., baing and lying at village Mouje Rahatani, Taluka Haveli District
Pune and within the jurisdiction of Sub-registration District Havell,
District and Registration District Pune and within the local limits of
Pimpri Chinchwad Municipal Corporation,and bounded as under:-

On or Towards East - 20 Feet Road, On or Towards West - Properly of
Shri Keshav Jyotiba Makhate, On or Towards South- Property of Shri Berli
ouf ofthe Said 5. Mo., On or Towards North - Property sald to Shri Magar,
SCHEDULE - Il : (Description of the Unit / Gala owned by Mrs. Magar
Rohini Tukaram) All that consisting of Industrial Gala / Unit no. F=348,
admeasuring 515.28 5q. fis., i.e. 47 .89 sq. mirs {carpet area) {Salable Built-
up area BER.BD Sq.fis ie B2.26 sq. mirs,,] and Mezzanine Floor area
admaasuring 15229 sq.fts., i.e.14.15 sq.mirs., on the First Floor in the
building known as “Shivkrupa Industrial Premises Co-operative
Housing Society Ltd.,” constructed on the land bearing Plot Mo, 2 Sector
Mo. 10, situated in the village Bhosari. PCNTDA, Tal Haveli, Dist Pune,
which iz within the limits of Pimpri Chinchwad Municipal Corporation
and within the Registration District Pune, Sub-Registration Tal.
Hawveli, Pune.

SCHEDULE - IV : [Description of the land owned by Mr. Magar
Tukaram Tulshiram Prop. Mis Shivam Industries) All that piece and
parcel of Industrial Unit No. 42 on the Ground Floor admeasuring 606
5q, fts., carpet area in the building “Parmar Industrial Complex Co-
operative Society Ltd”, constructed on Survey No. 14211, having City
Survey Mo, 5101, being and lyving at village Akurdi, and Sub-Registration
District Haveli, District and Registration District Pune and within the
local limits of Pimpri Chinchwad Municipal Corporation, having its
PCMC property Mo. 2/4/01063.00 along with fittings, fixiures and within all
amenities and facilities provided thereon and bounded as under:-

On or towards the East : Part of City Survey Mo, 5103, On or towards the
South : Part of City Survey No. 5103, On or towards the West : By open
Space & beyond by part of CTS No. 5101, On or towards the North : By
Fart of City Survey Mo, 5103,

3 | Outstanding Balance
As on 31.12.2023

Rs. 4,09,01,595.00 {In Words Rs. Four Crora Nine Lakh One Thousand
Five Hundred Ninety Five Only) as on 311272023 And further interest

thereon from 01/01/2024.
4 | Assessment or other All pending Taxes As per rules of the PCMC Dist Pune Electricity charges.
taxes, Charges etc, {ifany)
3 | Encumbrances Mot known to Bank

7 | Date Time and Pilace of

& | Remarks Said Property isin SYMBOLIC POSSESSION of the Authorised Officer
of Janata Sahakari Bank Ltd, Pune.
Furniture and Other Movables place in the Properties are not part of

this Auction.

Thursday 29th February 2024 at11.30a.m.

Place:- Janata Sahakari Bank Ltd, Pune., Recovery Departrment

5. Mo, 691, Hissa No. AM/24, Mear Rao Nursing Home, Pune Satara
Raod, Bibwewadi, Pune—411037,

Proposed Auction

8 | Reserve Price for
Immovable Properties

Rs. 2,05,82,000/-(Rs. Two Crore Five Lakh Eighty Twa Thousand Only)

Sdi-

Chief OfficerfAuthorised Officer
(Under SAFAESI| Act 2002 | 54 of 2002)
Janata Sahakari Bank Lid, Pune
(Multi-State Scheduled Bank)

Place ;: Pune
Date : 23/01/2024

Terms and Conditions of Sale Proclamation
The Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002"and Under Rule & (5) (c) 6 and Rule 9(1) of the Security Interest (Enforcement) Rules 2002

1)  The Properties will be sold on “As is where is Basis™ and "Without Recourse basis”.

2} This notice and mode of sale of secure assets are without prejudice to any other notice / mode of sale
secured assels.

3} Al Pending Costs, Charges, Fees, Duas including cost of Stamp Duty and Registration relating to the sale
of the said Property and excluding the Auction Sale Price and all other charges existing and in future for
the property whether incidental or otherwise, in respect of the Immovable property should be paid
and borne by the Auction Purchaser.

4} As a condition precedent to participate in the auction every Participant has to be depesit an
amount of Rs. 21,00,000/- as earnest money deposit with the Authorised Officer before the auction
takes place. The unsuccessful bidders { participant will be refunded the said deposit after finalization of
Auction sale, without any interest, damages, compensation or considerabon thereon, thereto and thereof
or incidental thereto. All Auction participant has to submit latest photograph, Xerox copy of all KYC
document i.e. Pan Card, Adhar Card, etc. along with originals (for varification) before the auction lake
place,

5} The zale shall be confirmed in favour of the purchaser! participant who has offered highest sale price in his
bid to the Autharsed Officer & shall ba subject o confirmation by the sacurad craditor.

B} Onsaleofthe said immovable property. the purchaser ! Successful Bidder shall deposit 25% of the amount
of total and highest bid / sale price, (Which is inclusive of Eamest Money deposit) immediately on the same
day to the Authorised Officer conducting the Auction sale. In default thereof, the amount so deposited
including parficipation amount and all the rights, interast, claim or demand in or upon the property of
defaulting purchaser shall be forfieited fully and completehy.

7} The balance amount payabie of purchase price i.a. 75% of Total Highest Bid amount shall be paid by the
purchaser to the Authorised Officer, on or before the 15th day from the date of auction of the immovable
Property.

B} In default of the payment of 75% amount of total highest bid amount, within a period of 15 days from the
date of auction of the immovable property or such extended period as may be agreed upon in writing
between the parties, the entire amount {Including eamest money deposit) deposited, fill then deposited
with, shall ba forfaited fully and complately and the defaulting purchaser shall forfeit all his rights, interast,
claim, or demand inor upon the propearty,

8} The Reserve Price fixed for the sale of the property is Rs. 2,05,82,000/- (Rs. Two Crore Five Lakh
Eighty Two Thousand Rs. Only.) below which the property will not be sold.

10) Other Terms & Conditions will be read at the time of Auction sale

11} The Authonsed Officer holds the right to change (i.e. add or delete) the terms and condition and also to
cancel or Postpone the Auction without assigning any reason.

12} The purchaser / participants shall carry out due diligence at its own cost and consequences in respect of
the said auction property .

13} In respect of any other tarms and conditions contained herain or otherwise relating o the sale of said
sacurad Assets put to the auction through this public notice, if any dispute, difference of opinions,
dizagreement arizses or take place, the same shall be referred {o the Courts at Pune only and cnly Pune
courts shall have exclusive Jurisdiction to decide tha same.

14} For any further details and information Please Contact:- 1) Authorized Officer, Recovery Dept :-
S.Mo. 691, Hissa Mo. AMJ2A, Mear Rao Mursing Home, Pune Satara Faod, Bibwewadi Pune - 411037,
Phone No. 24404444 & 24404400,

2) Branch Manager - Janata Sahakari Bank Ltd, Pune., Warje Branch, Spandan, Shop Mo 10 Off. Mai
Mangeshkar Hospital, Popular Magar, Pune Mumbai Bypass Road, Warje Malvadi Pune 411058,

Phone Mo, 020-25232737 E-Mall : warjemalwadi@janatabankpune.com

1) ho.recovery@janatabankpune.com. Web Site : www.janatabankpune.com

Pune
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